A Declaration of Assets and Liabilities
@3\
H o vear 2D %

_ “lvff " L ANSHU. KUMART..........., senjdaughter/wite of L RAdLL. RomAR

1ged... 2.2 ALOX.)....... years, belonging to LIHAR. LEGISLATIVE ASSembly PATH
—g/ﬁ'%semi:e and presently working as OFFICE L ATTENQAENT. ... ivoevneineisns

2
\;\o" L give hereln below the detalls of the assets {im movable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.
{Asseis Iy joink mime indlicating the extent of joint ownership will also have to be
given’}
:;- [ Description Seif - Spouss n-p;nmm-: Eﬁgdmhz n::c‘m::nb-‘r
. 1541 | me !!E
() | Cash 4y Soo RATOL §qﬁ~‘-\
, ' KoM AR [ShachaanK ke
(i} | Deposits in
Banks, Financial
Institutions And
Non-Banki 30,237 | 12,500 NIL
Financial o NlL N \ L-
Companies
{m’ ® s' Y e e A
Debentures and l_ ' L
Shares In
| companies \\H N‘ % NH" N“" NIL
(lv) | Other financlal
institutions,
NSS, Postal N \ L L N
Savings, LIC
Palicies, etc N\ N\L “' Nn"

(v) ?ﬁlvﬁmﬁ
alin, whc:) NIL MLl NiL | NIL NIL

{vl) ;ewﬁ?:ﬁ; (glve
etails o
weight and NIL NIL AL NIL ™ML

value)

(vii} Dt::r asselts,
gt;daia:‘:?ues NIL | ML NIL NyL NIL
interesis

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given.

* Dependant here means a person cubstantially dependent on the income of the

employee,
M J\’uqnahi,




S EEEEE
FEELE

[Note: ?rlpartl,e.s n foint ownership indicating the extent of joint ownership will
also have to be Indicated]

8r.
Mo,

Description Self

S

Dependant=1

Mame _ Mame

)

| Agricultural Land

- Location(s)

- Survey number{s)

- Extent {Total
measyremant)
-Current market va Walue

NIL

NI

‘ ﬁepanﬂantvi

‘NIL

Dependant-3 |

Mame | Efg, Name

NIL

(1

Non-Agricultural al Land
- Lacation(s)

- Survey number(s)

- Extent (Total
measuremant)
-Current market value

NIL

N‘L NIL

NIL @

(i)

Buildings {(Commercial
and residential)
Location{s}

- Survey fdoor
number(s}

- Extent (Toral
measurement)

- Current market
value

NIL

NIL | NIL

WNIL

NiL

(i)

Houses / Apartments,
ekc.

= Location(s)

- Survey fdoor
number{s)

- Extent (Total
measurement)

- Current market
value

NiL

NIL NIL §

(v}

Others (such as
interest in property)

(2)

I glve hersin below the details of my fiabilities / overdues to public financial
institutlons and government dues:-
[Note : Please glve separate details for each item)

{1} Loans from rom financial
institutions

sr. Descelption Hame & addmw aof Bank [ uth as

Ho, " Financial Instikutions{s) [ ﬂn nu!%-ug FRaddan ﬁ
Departmeant (8]

(a) | (1) Loans from Banks Bk ML

NIL

il

(iil) Government Dues:
(a) dues to departments
dealing with government
| accommadation

NIL

NIL

(b dues to departments
deafing with supply of
water

NIL

NiL

() dues to departments
dealing with supply of
electricity

NIL

NIL

nbhy ku%a}i



{d) dues to departments :

dealing with telephanes N\L | Bl

' ge } f?ues to departments

 dealing with gavernment

transport (Including B3 l\l | L
aircraft and helicopters)

{f) Other dues, If any NIL i _ -N\L |

{h) (i) Income Tax including

surcharge [Also indicate | N L
the assessment year upto

which Income Tax Return \.\1 \ L

filed. Give also Permanent

Account Number {PAN)] PﬂN"‘ P 0 N) K3%6bK
(i) Wealth Tax [Also
Indicate the assessment

| year upto which Weaith : :

Tax peturn filed, ] N 1 L N ‘L

{lli} Sales Tax [Only in L

case of proprietary \
 business] ML , N \ -
(iv) Property Tax T G L

GPF/CPF/PRAN No, - 1 O\0 5355’1,\137
Gender I W E | {*’1!%, S

Pate:of Birth o LELEb L b 2 ] 1] 9 13 | R | (oommm)

Class/Group :- CV

. e NG,
Ceiy “  [DEFICE__ ATITENDENT 5

{Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Service LI

Home District - BEGUSARAT

I hereby declare that the above details are true to the best of my

knowladge and belief.
Signature MJ{QWM’:
Name of Employee: ANSHL...K UMARLT
Place: PHTNH Deslgnation:. . GOFFICE.. ATTENDENT
Date: A4.)ag. 2022 Department:.ﬁl,ﬂ.a R LEGISIMET IVE.ASSem bly
PATIVA
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed {single side)

in prescribed format.
Ak Kymard



